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Urbanisation Policy to Check Unrestrained
Growth of Metropolitan Cities

~ 7449. SHRI GHULAM RASOOL
KOCHACK: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether formulation of a comprehen-
sive urbanisation policy to check unres-
trained growth of metropolitan cities is
beig considered by Union Government;

(b) if so, whethel' Government are alive
to she fact that this growth has begun
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to put scvere strain on fiscal and social
infrastructure;

(c) whether country has 12 cities whose
population has crossed the limits;

(d) if so, what steps are being taken
to check the growth of big cities; and

(e) by what time the scheme which has
been prepared will be implemented?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR1 BHISHMA NARAIN
SINGH): (a) to (e) The Urbanisation
Policy of the Government is confained in
the Sixth Five Year Plan Document
1980—85). The thrust of the Urbanisation

Policy is to give preater emphasis
to the provision of adequate
infrastructural and other facilities

in the small, medium and intermediate
towns to reduce the rate of migration to
metropolitan cities. A Centrally Sponsored
Scheme is in operation for the develop-
ment of 231 small and medium towns by
March, 1985. It is true that there are 12
cities according to 1981 consus whose
population is more than 10 lakhs,

Steps taken by Central Government to
provide infrastructural facilities in Metro-
politan Citics and check the unrestrained
growth include:

(i) A scheme for Integrated Urban
Development of Metropolitan Cities and
Areas of National I'mportance was im-
plemented by the Central Government
during the years 1974-75 to 1978-79. A
loan of Rs. 136 crores was released for
31 metropolitan cities and areas of na-
tional importance.

(ii) Schemes are being implemented
in Bombay, Calcutta, Madras and Kan-
pur to provide urban  infrastructural
facilities with the assistance of World
Bank. Schemes for urban development
are being executed by State Governments
and local agencies.

(iii) The slum improvement scheme is
being implemented since 1972 to provide
basic facilities in urban slums. The
scheme is in the State Sector. A sumy
of Rs. 151.45 crores has been provided
for environmental improvement of
slums during the 6th Plan period.
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(iv) Action is being taken to decentra-
lise industrial, commercial and adminis-
trative activities from cities with a popu-
lation exceeding 5 lakhs, to other growth
centres,

(v) The industrial policy  resolution
generally bans further establishment of
industrial units in metropolitan cities
and provides a variety of incentives for
location of indostries in backward dis-
tricts and smaller cities.

(vi) Some of the State Governments
have started or are considering the deve-
lopment of satellite towns within or
near the metropolitan cities such as
Madras, Bombay and Calcutta. N.C.R.
Plan is being re-activated.
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Financial Assistance for Flood Control s
West Bengal

7451. SHRI SATYAGOPAL MISRA:
Will the Minister of IRRIGATION be
pleased to state:

(a) the propesals and financial assistance
of Government for the flood controlling
activities in West Bengal; and

(b) the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI Z
R. ANSARI): (a) and (b). Flood Control
being a State subject, the responsibility of
planning and implementation of Flood
Control Schemes rest with the State Gov-
ernments. The anticipated expenditure by
State  Government on Flood  Control
Works during 1981-82 is Rs. 2854.75
lakhs. Besides. above, Government of
India also provides loan assistance to some
important and identified Flood Control
Schemes tuken by the States for their ex-
peditious completion,

During 1980-81 and 1981-82, Central
Government has provided loan assistance
10 West Bengal Government on the follow-
ing Schemes.

Name ol Scherne oan  sanctioned
Jdn Rs. Iakh)
1980-81 1981-£2
1 Urgent Develop-
ment Worke in
Sunderbans Area 0 80 100- 00
~. Ghea KuntiDrain-
age Scheme . 52°28 42°00
3. Dubda Batin Drain-
age Scheme . 2020
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